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19393 9.89 12578 +258 6.4

1673 3.78 604 +1 1.4

35407 63.6 12521 +20 22.5
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9496 42.34 15657 -57 69.8

15935 75.59 18775 -199 89.1
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2650 37.34 3129 +2 44.1
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6292 60.01 5546 +8 52.9
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Sharing of Monies with CSIR Staff

3019. SHRIAJOY MUKHOPADHYAY: Will the Minister of 
SCIENCE AND TECHNOLOGY be pleased to state:

(a) whether the Council of Scientific and Industrial 
Research has notified the decision to share Monies 
realised from licensing of intellectual property and fee from 
contract R&D and S&T services with CSIR staff w.e.f. April 
1, 1994;

(b) if so, the amounts accounted under the heads- 
Extemal Cash Fbw, Lab Servtee Fund and the money 
distributed to scientific, technfcal and administrative staff of 
each laboratory/institute of CSIR, including the Headquarters 
of CSIR for the period of 1994-95 to 1996-97, year-wise;

(c) whether Lab Reserve Fund of Indivklual Laboratory/

Institute is subjected to the auditing of the comptroller and 
Auditor General of India; and

(d) If so, The details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT 
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR. 
MURLI MANOHAR JOSHI) : (a) Yes, Sir.

(b) Detailed information is given in the statement 
encbsed.

(c) and (d) Yes, Sir. The transactions under Laboratory 
Reserve Fund (LRF) form part of the Lab’s activities and are 
subject to audit by Comptroller & Auditor General (CAG) Audit 
Team whenever they conduct audit of the individual laboratory/ 
Institute.
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Statement

Council of Scientific & Industrial Research 

Generation of ECF. Lab Resen/e Fund & distribution of Innovators share of intellectual fee, royalty etc.

(Rs. in Lakhs)
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Telephone and STD Facility in Karnataka

3020. SHRI A. SIDDARAJU:

SHRI H.G. RAMULU:

Will the Mlnlstc. of COMMUNICATIONS be pleased
to state:

(a) the number of villages in Karnataka provided wrth 
telephone and STD facility particularly in Chamarajanagar and 
Koppal regions;

(b) the number of villages yet to be provided with the 
said facility; and

(c) the number of villages proposed to be provided 
with telephone and STD facility in Karnataka partrcularly in 
Chamarajanagar and Koppal regbns during 1998-99?

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a)The number of villages with telephone and STD facility in 
Kamataka, particularly in Chamarajanagar and Koppal regions 
are as under:

Particulars VPTs VPTs with STD

Kamataka Circle 20894 230

Chamrajanagar 310 3

Koppal 784 20

(b) and (c) The number of villages proposed to be covered 
with telephone and STD facility in Karnataka, particularly, 
Chamrajanagar and Koppal regions for 1998-99 are as under:

Partk:ulars Total Villages Villages with VPTs Balance To be covered 

during 1998-99

Karnataka 27066 20894 6172 2500

Chamrajanagar 446 310 136 136

Koppal 850 784 66 66

The STD facilities shall be provided on receipt of the firm 
request from VPT franchises, provided it is technically 
feasible.

MARR System

3021. SHRI KRISHNA KUMAR CHOUDHARY:

SHRI JUAL ORAM:

Will the Minister of COMMUNICATIONS be pleased
to state;

(a) the number of Multi Access Rural Radk) system of 
telephones installed by DOT so far, state-wise;

(b) the amount incurred thereon during the last three 
years;

(c) whether most of the village PCO’s installed on 
MARR system are not functbning in the country particularly 
in Bihar;

(d) if so, the reasons therefor;

(e) whether the vendors approved by the Telecom

Department for the supply of MARR equipment do not provide 
servk:e after supply of the equipment; and

(f) If so, the reasons therefor and the steps taken/ 
proposed to be taken by the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) to (f) lnformatk)n is being collected from field units and 
wil be placed on the Table of the House.

[Translation]

Construction Work of Ahmedabad-Barooda

Express Highway

3022. SHRI MAHESH KANODIA: Will the Minister of 
SURFACE TRANSPORT be pleased to state:

(a) whether the possibility to complete the construction 
work of Ahmedabad-Barooda Express Highway has been 
expbred;

(b) if so, the details in this regard; and


